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there are some other universities for 
which the States are pressing. Does 
the UGC conduct III survey of the 
,!ntire country and feel for the areas 
which are neglected and backward, 
which are hilly and far beyond the 
touch of a university? Why should 
oUI universities be an ivory tower 

,and the UGC a point at that ivory 
tower, so that it does not touch any 
thing and it does not have a dynamic 
outlook? I would like the UGC to 
take the initiative in the matter and 
try to determine things for itself. 
These things can be discussed with 
the State Governments and other 
people who are responsible for run-
ning the universities. At present, we 
are suffering from a sense of delay, 
a sense of deferred priorities, a aense 
of postponement. The Central Pay 
Commission has submitted its report 
and the Government has considered 
it. A large number of Central Gov-
ernment employees are going to get 
a bigger pay packet from 1st Decem-
ber. But our Government has not 
been able to take a decision on the 
recommendations of the Sen Commit-
tee, In answer to Starred Question 
116 today-it was not taken up due 
to lack of time-the Minister has said 
that the report has been received and 
it is being considered. So, how long 
precisely is the consideration? Is it 
longer than that the Government 
took for considering the report of the 
Central Pay Commission? Are tea-
chers so unimportant that they can 
be given this stock reply that the re-
port of the experts committee 
appointed to consider their pay scales 
Is still being con~!c1E're;i. We want 
a Quick decision to be taken' on this 
report. 

MR. CHAIRMAN: He may conti-
nuE' his speech the next day. 

1'7.31 hrs. 

HALF_AN_HOUR DISCUSSION 
QUAUTY AND QUANnTY 0.. RICE 

SUPPLIED TO KERALA 

MR. CHAIRMAN: We will now 
take up the half an hour discussion. 

.SHRI YAYALAR RAVI (Chirayin-
kIl): SIr, may I make a submission? 
My name could not come in the bal-
lot and I have been left out. Since 
some of the hon. Members who have 
given their name may be absent, you 
may kindly give me a chance to ask, 
a question. 

MR. CHAIRMAN: We will see. 

SHRI C. K. CHANDRAPPAN 
(TelIicherry) : Sir, I am raising this 
half an hour discussion due to two 
reasons. First of all, the answer 
given to Unstarred Question No. 88 
contained information which w'as not 
fully correct and in fact some of the 
statements made were obviously 
wrong. This is the reason why I am 
raising this half an hour discussion. 

During the last session of Parlia-
ment the question of the food situa-
tion in Kerala was brought in thi~ 
House, again by way of a half an 
hour discussion, and then the Minis-
ter promised that the Government 
are doing their best to save Kerala 
from a food crisis. But if you g'> 
through the statement made by the 
Minister, it is clear that the total 
quantity of rice and wheat supplied 
to Kerala at no time did exceed 
85,000 tonnes. In October it was 
45,000 tonnes of ri2e and :10,000 tonnes 
of wheat making a lotal of 75,000 
tonnes. 

Normally after the harvest in 
Kerala the rice price comes down. It 
should be noted that this year the 
price in the open market has not 
come down appreciably even after 
the harvest. The price in the open 
market is still Rs. 3 to 3.50 per kilo 
while in the neighbouring State of 
Tamilnadu it is Re. 1 to 1.50. Why 
is it so? It is precisely because the 
Centre failed miserably to keep up it~ 
promise in regard to the supply of' 
the food requirements of Kerala after 
the food zone was abolished. In this 
context, I would like to quote what 
the Chief Minister of Kerala had' 
said in an official publication "Three 
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years in office", because it is often 
'<o!11mented in a very vague way. The 
·Chief Minister said: 

"The difficult condition that we 
.are going through in Kerala as re-
gards food are due mainly to non-
fulfilment of the commitments by 
the Central Government which 
,vas made at the time of introduc-
tion of rationing system in Kerala 
as far back as in 1965. They are 
committed to supply 75,000 tonnes 
of rice per month and an equal 
quantity of wheat ~o as to enable 
.to distribute the ration of 160 
grams of rice and 160 grams of 
wheat to each adult in that state." 

The hon. Minister last time also tried 
'0 evade this fact. The commitment 
.vas for 75,000 tonnes of rice and 
15,000 tonnes of wheat. But if you 
~o through the supply to Kerala dur-
ing the last one year, during every 
'nlonth it was 77,000 tonnes, 67,000 
tonnes or 65,000 tonnes. The maxi-
mum was 85,000 tonnes. Last month 
it was 75,000 tonnes and this month 
it is only 73,000 tonnes. 

'.7.35 hrs. 

ISHRI N. K. P. SALVE in the Chair.] 

The latest situation will be 73,000 
tcnnes of foodgrains to Kerala. 
It:erala will not get even 73,000 tonnes 
JECaUSe there are certain book ad-
)uEtments to be made. There are 
rice and wheat advances by the Food 
Corporation of India which will be 
adjusted. As against 53,000 tonnes 
of rice which is offered, nearly 27,000 
1cnnes will be adjusted ngainst thE' 
F.e.I. advance. 20,000 tonnes of 
wheat is offered to Kerala during this 
month out of which again 14,000 
tonnes will be adjusted. That means, 
In actual fact, this month, we will 
get 46,000 tonnes of foodgrains. 

I know, our Food Minister was 
here and he pleaded with the hon. 
'Jinister and the hon. Minister finally 
bad gracefully agreed to some small 
IIdjllstment. But what 1 am trying to 
say is that the situation with regard 

to Kerala (H.A.H. Disc.) 

to food in Kerala will be a little 
worse than what was last month. In 
place of 75,000 tonnes which we got 
last month, this month we will get 
73,000 tonnes. This is the situation, 

Now, coming to another point, the 
second part of the answer Q. No. 88,1 
was an interesting statement that 
was made. It is better I should read 
It:-

"Food supply position in Kerala 
is difficult. Keeping in view the 
overall availability of foodgrains 
in the central pool, the relative 
need of other defidt States. the 
maximum possible quantities of 
foodgrains are being supplied by the 
Centre for meeting the reasonable 
requirements." 

I do not know what is the reasonable 
requirement. The reasonable require-
ment of K;erala is to get 12 ounces of 
ration per adult individual. Today, 
the situation is that the Kerala Gov-
ernment is not even in a position to 
give 6 ounces of ration. Today, what 
is being given is 3 ounces and, some-
times, a little more and, to make up 
3 ounces, the Kerala Government is 
compelled to give paddy which was 
pro~ured from that state itself. This 
is the shameful situation; this is the 
sad condition in which the rationing 
system has landed in Kerala. 

Then, to add imult to injury, the 
statement comes-I quote: 

"In addition, the Kerala Govern-
ment was permitted to purchase 
some quantities of rice from sur-
plus States on State-to-State basis." 

When this statement was questioned, 
I got an explanation from the Minis-
try which says: 

"Upto August, it was allowed." 

But the Minister was answering the 
0uestion. on 12th November in the 
House that Kerala was permitt"d, 
over and above what was given by 
the Centre. to take some rice from 
Madras or from some other States on 
State-to-State basis. 
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There should be a limit to mislead-
ing the House, misleading the COUD-
try. But the starving people of 
Kerala cannot be misled because they 
are starving and that is the reality 
which they are facing. 

On 7th November, that is, 5 days 
hfore the statement was made in the 
House, the Kerala Chief Minister made 
a statement which got a banner head-
line in Indian Express and other 
}:apers which says: 

"The Central Government bans 
rice deals from State to State." 

After banning the rice deals from 
Etate to State, you should understand, 
if the State deal had been allowed, 
Kerala could have given some elec-
tricity, some power, to Madras and 
cculd have got some rice from 
Madras to Kerala, to give our starv-
ing people. But the Centre, the 
Krishi Bhavan has said, 'Don't do 
it'. They said 'Nothing doing. You 
cannot do it'. When they say, 'You 
cannot do that', are they right to 
make a commitment here in this 
House? If the commitment has at 
all any value, you should stand by 
. your commitment and you should 
ccmpletely fulfil your commitment. 
They never did fulfil and they never 
cculd do it. 

Now, another thing which has 
bappened is that we have surplt;s 
power in' our State. That we can 
give to other States. There is no 
ban on it. So, whatever surplus we 
"have We should share it with the rest 
of the country. We are not against 
it. We are very happy about it. But 
whatever deficit we have, we have 
to meet the deficit single-handed. 

"How can these people, when they have 
such an attitude, such a policy, speak 
of national integration? I wonder. 

Now, coming to another aspect, the 
Minister often says that rice is not 
available and 'Wherefrom we will get 
it? NObody can give rice'. This is 
a fact. But here is a statement made 
by Mr. Juneja-he is the villain of 
the piece-the Secretary who is run-
ning the whole Ministry of Agricul-
ture, sitting in the Kt1shi Bhavan .... 

to Kerala (H.A.H. Disc.) 

SHRI VAYALAR RAVI: Now he 
is in Rome. 

SHRI C. K. CHANDRAPPAN: 
When he was in India, he made a 
statement to the pressmen on the 28th 
September when the Soviet offer of 
foodgrains was made to India that an 
unspecified quantity of rice is also 
offered. What happened to that rice? 
Sir, there is a very strong wheat 
lobby here working under the pat-
ronage and blessings and guidance of 
this Mr. Juneja. They scuttled it. 
All these years these people were 
giving their advice to the people of 
Kerala, 'You have a very bad habit 
of eating rice. You change yOLlr 
food habit'. Now, we have changed our 
food habit. Then, what is the situa-
tion? Even wheat. is not being given 
to us. When we change the food 
habit, no wheat. When we say, 'Give 
us rice', no rice. This is the wonder-
ful condition in which our State is 
put. 

Another aspect is that the issue 
price of rice is enhanced a little re-
cently during this period. Mr . 
Chavan explained that that was the 
one way to fight deficit financing. 
But what happened to our State? 
When the issue price has gone up. the 
black market price has also gone up. 
Now, our people who are to depend 
upon black market. whether we like 
it. or not, have to pay more in the 
black market. How will this be solv-
ed? This can be solved only if the 
Central Government behave in a 
fashion, more bold, more determined 
and more courageous in implement-
ing the promises they have made, 
solemnly made to this country. That 
is the take-over of th~ wholesale 
trade in rice. The wheat take-over 
they have sabotaged and with regard 
to ~ice, in the name of that sabotage, 
they just put it in the cold storage. 
Now, they are helpless and when 
we speak of take-over of the whole-
sale trade, there is a ready answer. 
I hope the Minister will say-that i~ 
why I am a little careful-'If Kerala 
wants, it can take over the rice 
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trade. We are not against it'. There 
is an answer which the Centre 
never wanted the world to know. 
Our State is a deficit State.. Our 
State is 50 per cent deficit in the 
matter of foodgrains. We cannot 
take over the rice trade and we can-
not abolish the private trade com~ 
pletely when the Centre is shame-
lessly helpless in helping Kerala .. 
So, this is the situation under which 
we could not do that. But the 
Kerala State Government made it 
very clear that they are for the 
take-over of the wholesale trade pro-
vided the Centre will fulfil Its com-
mitments. 

Our problem is that the Centre has 
never fulfilled its commitments and 
as many months have passed we find 
that the Centre is gradually going 
back from fulfilling whatever com-
mitments they have made. That is 
why from October, from 75,000 ton-
nes it has been reduced to 73,000 ton-
nes. If the situation continues like 
this. if after the harvest the price of 
food does not come down but if it 
goes up, it will create a very explo-
sive situation In that State. There is 
a limit for patience in everything. 
I have to ask only one question and 
that is this. Is the Centre going to 
fulfil its commitment? If 90, what is 
the commitment that they are going 
to fulfil? Are thry giving any new 
interpretation to the commitment, or 
will they stand by the comm~tment 
originally made! 

MR. CHAIRMAN: Mr. Banerjee, 
absent. Mr. E. A. Krishnan. absent. 
Mr, Varkey Georr.e. 

SHRI VARKEY GEORGE (Kot-
tayarn) : May I know from the 
Minister whether he is aware of the 
fact that political parties in Kerah 
especially Kerala Congress repeated-
ly have demanded the reestablish-
ment of the southern zone as the 
only practical solution to tide over 
the' n~esent deplorable food situation 
In Kerala and also whether it has 

been brought to his notice or atten-
tion that there has been a public 
statement made by the Governor of 
Kerala Shri N. N. Wanchoo endors-
ing this view, and if that is true, 
what is the reaction of the Central 
Government for reestablishing the 
Southern Food Zone? 

MR. CHAIRMAN: Shri Jyotirmoy 
Bosu, absent. 

Now, Mr. Vayalar Ravi, you have 
given intimation under Rule 55. 
Nothing would have delighted me 
more than to call you to ask a 
question for answer by the Agricul-
ture Minister. But if you read Rule 
55(5) and the explanation I am 
afraid I will not be able to call you 
to ask a question. 

SHRI VAYALAR RAVI: Your 
discretion is there, Sir. I would' 
like to ask after he has spoken. 

MR. CHAIRMAN: I am, bound by 
the rule which has been laid down. 

,,) ~ ... 1I'iW~ (~ifT) : 
If>lf sft it"iI<: ~rf~ 'It\' ~ ffi ~ ~ 
lJ)1r.r t!ftf;;ro: I 

~~mft 'I'~ : ~Ii ;;ft , 
f~ 55(!'i) iii ~ 'fr'f if ffi 0Im:~ 
SIT ~T ~ ~ I f~R ;r"tfz~ 

fro ~ ~ ~) 'IlT lI'1;m OIlrT fll'<'I' 

~ ~ I m'f ~ ~ \i1f;;ro: I ;;r) 

~1iIlR ~~ ~ ~ it J;P11: ~ OI~T ~rCl" 
t ffi f~R (?:')irn;r ~ ~ "if "') 

it "!<'ff fI<fi(fT ~ I m lr)iiI" iii arr~ f;;y;r 
iii ifTlJ ~Of ~ it trrtt t ~ ifi 9;l'orT<rr 9;1'1"( 

f,",T '!it l!lf ~T "!~T ~~ I 
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15ft P" ,.t{ ~""l"!f: Q:IffiT lH.r<l"r 

~ qr f'f. 1fT i'rt;;n: ~;;n: '1<l:f ~ 3<1" 

~ ~'fH <n: ~!fiT ~fi-t f~!lT ~f" I 

~ "T<nc. ll"~T~ : ;q"r~ .,,~ ;q"f'fi 

smrw ar~i'fT! ~Tf;rn: (R if ;q"I[(OfT 

~ q:Sf ~~:rrr ~ ;;;"i<f ~ ;;"(If rrr.rlt'lT ! 

Mr. Ravi may-seek for some expla· 
nation if you like after he has spoken. 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASHAHEB P. SHINDE): 
Mr. Chairman, my colleague Mr. 
Chandrappan used very strong words. 

am sorry that the hon. Member 
has used strong words. 

SWU C. K. CHANDRAPPAN: 
Stro):~ feelings. 

SHRI ANNASAHEB P. SHINDE: 
appreciate and admire the hon. 

Member's tenacity; he is indefatiga-
ble champion of the cause of Kerala. 

MR. CHAIRMAN: 
machs lead to strong 
Shinde. 

Hunger 
words. 

sto-
Mr. 

SHRI ANNASAHEB P. SHINDE: 
am sorry, Sir. I am not prepared 

to agree with you. I can only give 
information to the Hou~~ and the hon. 
Members as to what efforts the Gov-
ernm~nt of India have made to meet 
the requirements of foodgrains to 
Kerah. The hon. Me~ber has also 
r"lsed the i"ue last year and he 
thought that Kerala's case should not 
go by default and so he did it. Per-
haps he took the opportunity during 
this se,sioll also to put forward the 
case of Kerala. 

I know that he is a very know-
ledgeable Member and we have great 
2164 LS-12 

respects for him. Even his colleague 
Mr. Ravi is a knowledgeable person. 
And before this debate, both of them 
were briefing each other as to how 
to put forward Kerala's case. I W1lnt 
the hon. Member to appreciate in 
what set of circumstances we had 
been operating during the last one 
year to help the States, particularly. 
the deficit oncs. May I say before we 
go into the various Issues raised by 
the han. Members that the sympathy 
from the Central Govarnment-Gov-
emment of India Is always with 
Kerala. And they will be second to 
none in supporting the cause of 
Kerala In the m:ltter of meeting the 
foodgrains requirements of the States. 
As far as Kerala and West Ben~al 
are concerned, these are the two 
heavily d"flcit States. Unless the 
Central Government helps them, it 
is ~ry difficult to manage the food 
economy by these State Govern-
ments. I would like to dissllel the 
impre"ion on the minds of the han. 
Memher5. As I said, l~st year was 
a year of severest drought this coun-
try has ever exprienced. And des-
pite thnt, if I make a statement, I 
hope the hon. Members will appre-
ci~t" th~t. I have got here the figures 
of what the supplies were that were 
rnnrle by tl,c Centre to Kerala from 
1~69 onward,. during the last five 
years. The largest quantity h"d been 
.upplied durin~ the ye'lr 1973. By 
the end of Decemb!'r, the total quan-
titv of food£!rains that would be SUP-
pUed from the Central Pool would 
be 95 l~kh" tonnes. I am not sug-
gesting for a moment that It had met 
all the requirements of Kerala fully. 
P!'rhaps th!'re may be some hard-
shins caused to tl1em. Despite our 
difficulties and despite our deDleting 
sto('k, from tne ('!'ntral res!'rv"s, 
there has been no la~k of symnathy 
or efforts mO\dp by Government of 
Indl'l to meet the requirements of 
Kerab. 

If we review the IA-t one ~ar, you 
will find that nonnally _'used to 
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supply rice to Kerala by procurmg 
the same from Andhra. Andhra agi­
tation came in. Andhra agitation did 
not affect only Andnra but it had 
affected the procurement of rice from 
there and to move tne same not only 
from Andhra but from North to. 
South. We were at our wit’s ends as 
to how to meet the supplies to Kerala. 
The normal movement pattern, as 1 
said a little earlier, was to procure 
rice from Andhra and move it to 
Keruuu Vve nave to procure < rice 
from Punjab and move it from all 
the way from there to Kerala. Be­
cause of Andhra agitation, the rail 
movement was dislocated. As soon 
as the Andhra Agitation calmed 
down, then the locomen’s strike came. 
There were innumerable difficulties. 
At one stage we were really afraid 
of this dislocation. For Kerala, Gov­
ernment of India did not spare any 
efforts. We decided very unusually 
to move the foodgrains by sea mean* 
ing thereby at a very heavy cost. For 
the sake of Kerala we felt that we 
should 'not mind the heaviest cost 
We resorted to the sea movement m 
order that Kerala supplies were 
maintained and its food economy was 
not put to any difficulty.

As I was mentioning, the level of 
supplies, despite short ige and diffi­
culties, has not been affected so far 
as Kerala is concerned, during the 
last few months, in any substantial 
manner. But because last year's 
drought affected Madhya Pradesh and 
there were a number of other areas 
where rice procurement was affected 
and the rice procurement was less, 
our rice crop had also bqen depleted, 
therefore, what we did was this; we 
did not reduce very substantially the 
supplies to Kerala, but we thought 
that rice might to some, extent be 
replaced by wheat. During the last 
few months, therefore, the supplies 
to Kerala have been somewhere bet­
ween 70,000 tonnes and 85,000 or
90.000 tonnes of rice and wheat to­
gether, substantial quantities of rice 
being replaced by wheat. The total

quantum which we have been sup­
plying to Kerala has been as follows. 
In January, it was 80.2 thousand ton­
nes, in February, it was 65.7 thousand 
tonnes, in March, it was 69.2 thousand 
tonnes, in April 69.4 thousand tonnes, 
in May 85.3 thousand tonnes, in June
86.1 thousand tonnes, in July 87 
thousand tonnes, in August 99.9 
thousand tonnes, in September 75.1 
thousand tonnes and in October 86.1 
thousand tonnes. For this month, as 
the hon. Member himself has said, it 
would be about 70,000 to 75.000 ton­
nes. The actual allotment is 73,000 
tonnes.

These figures will indicate that 
there have been continuous efforts to 
maintain a particular level of sup­
plies to Kerala during the last few 
years. This year, we have not been 
able to increase the supply to a larger 
quantity. From this, therefore, no 
hasty inference should be drawn. 1 
would liKti the lion. Member to sym­
pathise with the Government of India 
and appreciate their difficulties. After 
all, they are Members of Parliament 
and a.s such represntativs of the coun­
try. Of course, they may look to the 
interests of Kei ila also, because pri­
marily they lepiesent that area, but 
they should also take into considera­
tion the national situation Therefore,
I would like to appeal to the good 
oense of the hon. Members. There 
have been difficulties because of 
drought etc. and the procurement 
was less, but despite that, the position 
of Kerala has not been very badly 
affected.

There is one more point that I would 
like to submit for the consideration 
of the hon. Member. Since the 
khaxif crop has started coming, we 
have drastically cut the supplies to 
a number of State, even to the extent 
of 40 to 59 per cent. I would not 
like to take the time of the House by 
quoting those percentage. But 1 
would like to dispel the impression 
that the Centre is neglecting Kerala. 
In fact, what we have been doing is 
that despite our difficulties, we are 
seeing that the supplies to Keral*



sure maintained at the highest level 
possible. V o may cut down here and 
there, but noi to any substantial ex­
tent in the case of Kerala. In the 
case of Gujarat, in July we allotted
80,000 tonnes, but tin-; month ve  have 
allotted them only 36,000 tonnes. In 
the case of Rajasthan, in July we al­
lotted 75,000 tonnes but during this 
month we have allotted only 35,000 
tonnes. In the case of Maharashtra, 
in July, we allotted 2.50 lakhs tonnes, 
but this month we shall be giving 
them only 1.40 lakh tonnes. In the 
case of West Bengal also, where the 
food situation is very difficult, we 
allotted in July 1.55 lakh tonnes, but 
now we shall be giving them roughly
1.30 lakh tonues only. So, as com­
pared to other States, the level of 
supplies to Kerala has been much 
higher, despite our difficulty. There­
fore, I would seek the co-operation of 
the hon. Members that when they go 
back to their constituencies. in 
Kerala, they should authoritatively 
tell the people how the Government 
of India have helped Kerala to the 
maximum extent possible.

Fortunately, the food situation is 
progressively expected to improve 
now, because procurement of rice has 
started in a very big way, and by 
yesterday evening we must have cros­
sed the figure of 7 lakh tonnes of 
rice and coarse grains.

SHRI VAYALAR RAVI: The hon.
Minister has said that 73,000 tonnes 
have been allotted, but virtually it 
is only 53,000 tonnes because there 
is a cut of 20,000 tonnes.

SHRI ANNASAHEB P. SHINDE: 
The cut will not be so much.

In regard to the cut, lest there 
should be any wrong impression, I 
might state that the Kerala Govern­
ment had in addition to our allotment 
overdrawn from the depots during 
the last few  months. I have not 
mentioned those quantities here. The 
Kerala Minister was good 
enough to come over here
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and discuss with us. He says that
procurement has started in a gcod 
way thereof. Fortunately, this year 
crop in Kerala is also good, and there* 
fore, local procurement has started. 
What was stuge^ed v, as what was 
drawn earlier might please be adjust­
ed in November and December in two 
months and not earlier. We 
wanted to adjust it in October it­
self, but then we acceded to the re­
quest of the Kerala Government. The. 
Kerala Chief Minister also wanted us 
to postpone this adjustment from 
October to November/December.

18.00 hra.

SHRI M. K. KRISHNA N (Ponnani): 
Can ha mention the advance taken
by the Kerala Government from 
FCI?

SHRI ANNASAHEB P. SHINDE: I 
need not go into details. The State 
Government is aware of that. There 
is no dispute about tho quantity over­
drawn.

The* point 1 was making was that 
the adjustment which has been work­
ed out has been worked out fully in 
consultation with the Kerala Govern­
ment. No unilateral decision has been 
taken. Nor has the Centre done any­
thing arlitrary in these matters. 
Everything has been done after con­
sulting the Kerala Food Minister and 
the Kerala Government 5n regard to 
this.

One point mentioned was why wheir 
the Soviet Union was prepared to- 
supply rice, we did not avail of that 
offer since it would perhaps ease the- 
supply position and more suDPly to 
Kerala would have been possible. 
When this team went to Moscow for 
discussing this, the Soviet Government 
explained that the quantities which 
they might be in a position to give 
us would be very small and moreover,, 
that would be broken rice, not whole 
rice. We thought this would present 
some problems. As the Soviet Govern* 
ment has made such a generous offer 
to us and has created a tremendous

(SAKA) Quantity of Rice Supplied 350
to Kerala (H.A.H. Disc.)



3SJ Quality and NOVEMBER 19, 1973 Quantity of Rice Supplied 3Sz 
to Kerala (H.A.H.) Disc.) 

lShri Annasaheb P. Shindel 

amouni of g~odwi11, We thought that 
bringing in broken rice would not 
be in the interest of the Soviet Union 
nor ourselves as the quantities were 
not very large. 

SHRI VARKEY GEORGE (Kotta-
ya"n): We do not mind br.:ken rl:E'. 

SHRI ANNASAHEB P. SHINDE: 
Somehow. since the quantities were 
"\"ery small-they were not in a pasi-
1l0l~ to offer large quantities-the de-
lega:ion C2me to the conclusion that 
they might politel.y tell the Russian 
Government 'You ma'y ~ive us only 
wheat to the tune of 2 million tonnes' 
On . that b~~;~. on'.'. the wheat c\ea1 
wa1: fln~.ljsed. 

MR. CHAIRMAN: What about the 
point he made about barter' 

SHRI ANNASAHEB P. SHINDE: 
You are so keenly attentive. You 
have been impressed by the way In 
which the members championed the 
cause of Kerala. At the Instance of 
the Kc>rala Government, when they 
thought th~y would be In a position 
·to get some rice from some States. as 
the situation was difficult, we accepted 
som~ bilateral agreement between 
State and State. But now the pro-
'cure!1Cent season has started. Suppose 
ev'-·r, .. b,~dy. the Governments of Maha-
t"a,htr", Kerala. West Bengal and so 
on were to go out to the States and 
'Purchase. How wil! the Central Gov-
oern:T.cnt be in a position to procure? 
.our procurem~nt \\"111 be affected. Our 
~xperience is that when these State 
Government representatives enter the 
market in this ,,"y, they o'lthid one 
~nother and offer higher prices. Then 
lhe \o'al market prices are ~;rected and 
10:81 procurement is affected. After all. 
for whom do we procure~ Wheth"r we 
"pr~'ure in' Kerala, Punjab Of Tamil 
N "du, if 111 for de/I.e!t States like 
Kerala. 

Therefore. bon..· Membersl . shculd 
",nnr"cl:.te that the Government have 

recently taken a decision not to per-
mit these bilateral transactions bet-
ween State and State as that would 
affect central procurement whi:h 
would directly affect allotment to 
deficit States like Kerala. This was 
done in the interest of deficit States 
themselves and hence there is nothing 
on which the hon. member should have 
any J:rievance or complaint. 

SHRI C. K. CHANDRAPPAN: On 
a point of clarification. The quota 
which is allotted to Kerala even now 
is not sufficient to m~'et the require-
ment and pe~ple are depending actu-
ally on the black market paying Rs. 
~.50 or more. If the State could be in 
a posi tlon to get rice ev~n at a little 
higher price from a nearby state peo-
ple will be very happy be:ause it will 
be less than the black market price. 

MR CHAIRMAN: He has explain-
ed that. 

SHRI ANNASAHEB P. SHINDE: 
Our proC'llrement prices are fixed 
prices. because we wanted to d~liver 
quantities at a pre-determined rea-
sonable level of prices in the Int~rest 
of c~nsumers in deficit States. If this 
is done that procul'ement will be 
affe:ted. In Tamil Nadu, for instance. 
this year procur~ent has been goin~ 
on very well. As regards the kurvett 
crop we have crossed one lakh ton-
nes.' All those supplies would be 
available to Kerah'. This has to be 
appreciated. 

SHRI C. K. CHANDRAPPA~: Has 
he seen the statement of the Tamil 
Nadu Chief Minister about it? He 
says they are really in a position to 
£:ive rice to Kerala, 10,000 tonnes. 

MR CHAIRMAN: That is not whl10t 
he is disputing. He is on a que;tlon 
of principle, why they. are not allow-
'in,; bilateral agreements on a barter 
basis. 
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SHRI ANNASAHEB P. SHINDE: 
Sir, in fact, he is speaking of 20,000 
or 10,000. We shaii bo giving to 
Kerala in lakhs {Interruptions). 
What is in the interests of Kerala is.
I think, the procurement should he 
very substantial, and substantial 
quantities should come to the Central 
pool and any decision which is likelv 
to help that pool could help West 
Bengal and Kerala and other deficit 
States So, there is nothing to he 
misunderstood m anyway. Only 
yesterday, some of the MLAs from 
Maharashtra sent me a letter making 
angry protests as to why while certain 
State Governments are prepared to 
send some foodgrains to Maharashtra, 
the Government of India is so unfair 
to Maharahstra I do not know whv 
this impression goes like this. While 
we are procuring in the interests of 
Maharashtra. Kerala and West Bengal, 
this impression should not be allowed 
to snread. I would seek the good 
offices of the hon. Members to convey 
the feelings of the Government of 
India to the Kerala people and our 
Kerala fi lends.

SHRI UUKAM CHAND KACHWAI
ro te —

SHRI ANNASAHEB P. SHINDE: 
One last sentence, since I have to 
make one reply to Mr. George’s ques­
tion.

MR. CHAIRMAN- Mr Kachwai 
wants to have . 1 clarification

sft jw *  *** w m  ft
f t  ’Ttfwr 5T STPI in*
fetrr ft tot ^  | f t

qr 3 * fit m  feOT ft ?

SHRI ANNASAHEB P. SHINDE: 
It is a very unfair charge on the part 
of Shri Kachwai. He always looks

with a coloured glass at any­
thing coming from the Soviet Union or 
from any other country which is 
xeally friendly to us. The Soviet Union 
ha> offered wheat, and not a single 
grain is from America, because I think 
there is some understanding between 
the USA and the USSR. I jdo not 
know the details, but whatever wheat 
has been offered to us, no grain is 
from the American supplies. 50 per 
cent by and large is from the Soviet 
Union s own production, and 50 per 
cent would be coming from Canada 
and Austra’ ia. There is no question 
of profiteering at our cost. The Soviet 
deal has been so generous, and wc 
have to exchange quantity for quan­
tity. For anything else, whatever 
freight expenditure would be there, 
that also would be mutually shared.
I think there has not been such a 
generous deal as far as our country 
is concerned po far. All of us should 
appreciate and really give a com­
pliment to the Soviet Government for 
coming forward to help us in a very 
difficult time.

MR. CHAIRMAN: The whole
nation is grateful for them.

SHRI ANNASAHEB P. SHINDE: 
Now, Mr. George had asked a question 
as to why we should not have a 
southern zone. The point is, there is 
no agreement on this among the 
southern States themselves, and there, 
fore, for the Government of India to 
arrive at a decision with out the 
agreement of the southern States 
would be very difficult. (Interrup­
tions).

MR CHAIRMAN: Order, order.

SHRI ANNASAHEB P. SHINDE: 
As far as the future is concerned, let 
me say this. Some friends are inclin­
ed to criticise me, by saying that 
sometimes I am trying to depict a rosy 
picture. Fortunately, I must say in 
fairness to the country that this year’s 
crop is really good, and we expect a 
sizeable procurement, and, as- I said.
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the procurement trend is so satis-
factory and therefore, tf this trend 
continues, we shall be in a position 
to help Kerala in the months to come 
in a much better way. So, hOll-
Members will appreaciate that the 
Government of India has tried its 
level best to help the Government ot 
Kerala. 

SHRI VASANT SATHE (Akola): 
hope there wi11 be adequate butfer-
stocks this year. (lntrrruptions). 

SHRI ANNASAHEB P. SHINDE: 
What Mr. Sathe said is a very rele-
vant thing. When we procure, we 
have to see that nothinl is wasted, 
and we should v .. ry judiciously pro-
ceed, (Interruptions). 

MR. CHAIRMAN: Order please. 
We have had It very comprehensive 
ceply from the Minister. 

SHRI RAMACHANDRAN KADAN_ 
NAPPALLl (Kasergod): May I know 
whether you will increase the wheat 
quota to Kerala? 

SHRr ANNASAHEB P. SHINDE: 
If we are in a position to give more 
rice to Kerala', because Kerala nepos 
II little more rice alld not wheat. we 
shall be glad. We are constantly in 
touch with the Kerala Government, 
and our effort would be to increase 
the quantum of rice; the Kerala Gov-
ernment and the Kerala people will 
be happy with that instead of asking 
for wheat. 

,,1, """ ~Jt IIfW'1'J1f: tt ~ ;;n;fOfr 

~r ~~... """ .,..:r<'IT !fiT Slf(f \forz 
~~;n ~T em ~Fr ~ ? ;m III «(t 
~ fro ':ff.,. qn;:~ RIfT omn ~ ? m1f 

tT em"" "''m'~ :t ~.;r lI"t'IT ~ 
srf"{ A;(A'T srr;;f fC:llT ~ ? 

MR. CHAIRMAN: think the 
minister's reply has been very 
comprehensive. He has dealt with all 
the points. Whether It is satisfactory 
or not Is entirely a matter of opinion. 

18.11 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesdall, 
November 20, 1973/Kartika 29, 1895 
(Saka). 


